GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARREDQUESTIONNO. 2935
TO BE ANSWEREDON THE 3RP AUGUST2018/ SHRAVANAI2, 1940SAKA)
NBFCs

2935.SHRI MALLIKARJUNKHARGE:
Willthe Ministerof FINANCEDbe pleased to state:

() whethera large numberof Non BankingFinance Companies(NBFCs)in the

countryare operatingwithoutrequisiteregistration;

(b) if so, the detailsthereof;

(c) whetherthe Governmenthas any proposalto scrutinisethese NBFCsin the
wakeof the recent scams noticedtherein;and

(d) if so, the detailsthereof?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIVPRATAPSHUKILA)

(a) to (d): The Reserve Bank of India (RBI) has apprised that a list of companies
categorised/classifiedas ‘NBFC’had been forwardedby the Ministryof Corporate
Affairsto RBI in December2012, of which 1,819 companies were requiredto be

registeredwithRBI.

RBI has informedthat no instance of any scam has come to its knowledgein these

companiesand that it has advised companieshavingan asset size of morethanRs.

10 croreto applyfor registrationwithRBI.



